
Date of 
receipt

Amount 
claimed

Amount of claim
for the period of
twelve months
preceding the

liquidation
commencement

date

Nature 
of claim

% share
in total

amount of
claims

admitted

1 N/A
Brij Kishore 

Prasad
16/04/2022 134980 100% N/A N/A 131549 3431

Amount admitted 
based upon the 
Saket Court Order

134980 100% 131549 3431Total

(Amount in Rs)

Annexure–2

Name of the corporate debtor: Gem Batteries 
Private Limited

Date of commencement of Liquidation:  17/09/2021
New Liquidator (Mrs.Deepika Bhugra Prasad) 

appointed on 11.01.2023
List of Stakeholders as on: 31/03/2023

List of operational creditors (Employee)

Sl. No.

Name of 
authorized 
representat
ive, if any

Name of 
employee

Details of claim received Details of claim admitted

Amount of 
contingent 

claim

Amount of 
any 

mutual 
dues, that 
may be set-

off

Amount
of claim
admitted

Amount of 
claim 

rejected
Remarks, if any


